&l TEM NO. MM COURT NO. 2 SECTION Il T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
. A No. ClVIL APPEAL NQ(s). 7272 OF 2009
C. 1. T, NEW DELHI Appel I ant (s)
VERSUS
M S MARUTI UDYOG LTD. Respondent ( s)

(For nodification/clarification of the Court’s order
dat ed 28.10.2009)

Date: 26/11/2009 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. H KAPAD A
HON BLE MR JUSTICE H. L. DATTU
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR

H R Rao, Adv.
Rahul Kaushi k, Adv.
B. V. Bal ar am Das, Adv.

For Appell ant(s)

For Respondent (s)
- Applicant:

Ajay Vohra, Adv. (Mentioned by)
S. Sukumar an, Adv.

Anand Sukumar, Adv.

Raj esh Khaware, Adv.

s. Kavita Jha, Adv.

Meer a Mat hur, Adv.

75533 333

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st the application Monday week, |ast on Board.

(N.  ANNAPURNA) (PUSHAP LATA BHARDWAJ)
COURT MASTER COURT MASTER



